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From

To,

Sub:-

Ref:-

Madam,

With reference to the above, I am directed to inform you that your prayer for

casual leave on 03.06'2023 alongwith station leave permission' with the official

vehicle,atowncost,fromtheeveningof02'06'2023tillthemorningof06'06'2023'
has been granted. The District & Sessions ludge' Nalbari and in his absence the next senior

most ludiciar officer wourd remain in charge of your court and office during your absence'

Shri SaPtarshi Garg,

Joint Registrar (Vigilance)'

Gauhati High Coutt,

Guwahati.

Smti MalaYa Deb,

Preslding Officer/ Member,

M.A.C.T, Nalbari

Dated Guwahati, the L
Casual leave with station leave permission'

Your letter No. MACT/N/177 dtd' 31'05'2023'

>.6 .2 o>3

-1urro-'
xhy, 2023

Yours faithfullY,

eL/,-
JT. REGISTRAR (VIGILANCE)

J

M o.Hc.v 2005 l4 -4907 I da-651

Copy to
1. The District & Sessions ludge, Nalbari'
,/

,1/2. n" Proiect Manager, Gauhati High Court'

Il4-


